[LIST OF CASES WHERE CASE MANAGEMENT HEARING WAS HELD DURING THE MONTH OF JANUARY 2026

DISTRICT COURT CASETYPE CASENO. DATE OFPETITIONER NAMEDATE OF CASE MANAGEMENT HEARING
ROOM REGISTRAT VS RESPONDENT
ION NAME FRAMINLISTING OFAFFIDAVI AFFIDAVI WRITTEN ORAL  OTHER

G THEWITNESSES OFT OFARGUMEN ARGUME STAGES/H
ISSUES EVIDENCE WITNESS TS NTS EARING
ES DATE

MS. NEELOFER ABIDAICENTRAL 1301, IRECOVERY |CS COMM-19.03.2025 [MOHD. ASIF VS07.01.20(19.02.2026 22.02.2026(04.02.202 [06.02.2026 [18.02.202)
IPERVEEN DISTRICT JUDGE| [Extension 1314/2025 [NARESH KUMAR326
((COMMERCIAL COURT)-01 Block, Tis| IALIAS NARESH]
Hazari [RANA
(Courts,
IDelhi
1301, [RECOVERY |CS COMM-20.05.2025 [SHILPA KHANNA[12.01.20 [03.02.2026 10.02.2026 (11.02.2026(23.02.2026 [24.02.20 [
[Extension I577/2025 VS VIPUL26 26
Block, Tis| ISACHDEVA
[Hazari
(Courts,
Delhi
1301, [RECOVERY |CS COMM-02.07.2025 M/s. J D SALES16.01.20 09.02.2026 12.02.2026 [19.02.2026/06.03.2026 [07.03.20 -
Extension 731/2025 ICORPORATION  Vs26 26
Block, Tis| M/s. ZAKOOP]|
[Hazari INFOTECH PVT|
(Courts, [LTD. AND ORS.
Delhi
1301, [RECOVERY |CS COMM-18.07.2026 [MOHINDER 19.01.20 [17.02.2026 25.02.2026(09.03.202 [24.03.2025 [25.03.202-
[Extension 813/2025 [KUMAR VSi26 6 5
Block, Tis| [RAJINDER
Hazari [PRASHAD
(Courts,
IDelhi
1301, RECOVERY [CS COMM-£23.07.2025 [M/S. SGPROJ30.01.20[20.02.2026 06.03.2026(18.03.202 [28.03.2026 [29.03.20 |---
[Extension 837/2025 ICREATIONS LLP VS26 6 26
Block, Tis| [EARTH SYSCOM|
[Hazari [PVT. LTD. & ANR.
(Courts,
IDelhi
2 |[SH. RAJESH KUMAR GOEL,CENTRAL 1306 ICS (COMM) [950/2023 [01.07.2023 [HARJEET SHAH|19.01.20 [24.01.2026 24.01.2026 27.01.2026(13.02.2026 [17.02.202
[IDISTRICT JUDGE ISINGH VS MCD 26 131.01.2026 131.01.2026 |05.02.202 6
I((COMMERCIAL COURT)-02 6
1306 ICS (COMM) [824/2025 [21.07.2025 [KAMAL GUPTA[20.01.20[27.01.2026 27.01.2026 [12.02.2026{28.02.2026 (09.03.20
[HUF VS. SRI]26 19.02.2026 19.02.2026 [3.02.2026 26
IMANDER DASS &
ISONS
3 [MS. DEVENDER KUMAR[CENTRAL 303, Suit forCS/COMM/1/06.11.2025 |SAILENDER SINGH|05.01.2016.01.2026 [16.01.2026 [22.01.2026/03.02.2026 (03.02.20
ISHARMA, DISTRICT JUDGE, [Extension [Recovery 158/2025 VS MCD 26 26
ICOMMERCIAL COURT-03 Block, Tis|
Hazari
(Courts,
IDelhi
303, Suit forCS/COMM/8[26.07.2025 M/S TIRTH AGRO[12.01.20 [03.02.2026 10.02.2026(10.02.202 [24.02.2026 24.02.20
[Extension [Recovery 50/2025 VS  MOHAMMED:26 6 26
Block, Tis| [PASHA
[Hazari
(Courts,
IDelhi
1303, ISuit forlCS/COMM/3[27.03.2025 [SHASHI AGARWAL15.01.20 06.02.2026 13.02.2026 [13.02.2026/26.02.2026 [26.02.20
[Extension [Recovery l47/2025 [VS AJANTA RAJ 26 26
Block, Tis|
[Hazari
(Courts,
Delhi
303, Suit forCS/COMM/1 15.11.2025 [3SPAN  OPTIMUM]21.01.20 (03.02.2026 [11.02.2026 [11.02.2026[26.02.2026 26.02.20
[Extension [Recovery 196/2025 VS GOVT. OF NCT26 26
Block, Tis| (OF DELHI
Hazari
(Courts,
IDelhi
303, Suit forCS/COMM/ [18.05.2024 M/S INTACT13.01.20 [02.02.2026 09.02.2026/09.02.202 [16.02.2026 [16.02.202
[Extension [Recovery 612/24 [TRANSPORT  PVT.26 6 6
Block, Tis| [LTD. Vs THE|
Hazari ORIENTAL
(Courts, INSURANCE
IDelhi ICOMPANY LTD.
1303, ISuit forlCS/COMM/6[26.05.2025 [NEERAJ 130.01.20[11.02.2026 25.02.2026(25.02.202 [09.03.2026 [09.03.20
[Extension [Recovery l03/2025 IAGGARWAL VSi26 6 26
Block, Tis TRENDER GUPTA
[Hazari
(Courts,
IDelhi




DISTRICT COURT CASETYPE CASENO. DATE OFPETITIONER NAMEDATE OF CASE MANAGEMENT HEARING
ROOM REGISTRAT VS RESPONDENT

1303, Suit forlCS/COMM/1 04.12.2025 [UNION BANK OF31.01.20 [23.02.2026

[Extension [Recovery [INDIA VS SHAHID |26

Block, Tis|

[Hazari
(Courts,
[Delhi




DISTRICT COURT CASETYPE CASENO. DATE OFP. ONER NAMEDATE OF CASE MANAGEMENT HEARING
ROOM REGISTRAT VS RESPONDENT
[MS ANIL KUMAR SISODIA,CENTRAL 1304 [RECOVERY [CS 03.05.2025 [SERVESH GUPTA/05.01.20 PE- 28.01.2026 ANDBEFRORE BEFORE [BEFORE [19.02.202|
[DISTRICT JUDGE), EXTENSIO (COMM)475/, [V/S KAPIL KUMAR [26 29.01.2026 AND DE-PE- IDE- [19.02.2026 6
ICOMMERCIAL COURT-04 IN  BLOCK| 2025 109.02.2026 AND{29.01.2026 [10.02.202
THC 10.02.2026 6
IDELHI
1304 RECOVERY [CS 04.10.2024 RANVEER SINGH/05.01.20 [PE- 02.02.2026 ANDBEFORE BEFORE [BEFORE [27.02.202]
I[EXTENSIO (COMM)109 @ RANBIR SINGH]26 04.02.2026 DE-PE- IDE- 27.02.2026 6
IN  BLOCK| 7/2024 V/S MEENAKSHI] 16.02.2026 AND04.02.2026[17.02.2026)
[THC ISHARMA 17.02.2026
IDELHI
1304 [RECOVERY [CS COMWITIT2055 01 2025 [VANSH KHURANA|07.01.20 [PE- 21.01.2026,BEFORE BEFORE [BEFORE [20.02.20
I[EXTENSIO [VS. G7 WELLNESS]26 22.01.2026, 23.01.2026 [DE- 20.02.2026 [26
IN  BLOCK| ISPA 23.01.2026 DE-| 106.02.202
[THC 104.02.2026,
[DELHI 05.02.2026 AND|
06.02.2026
1304 IRECOVERY [CS (COMM)/11li25.10.2025 [RAKESH KUMAR07.01.20 [PE- 10.02.2026 ANDBEFORE [BEFORE [BEFORE |09.03.20
I[EXTENSIO IGOEL VS. MCD 26 11.02.2026 DE-PE- IDE- 109.03.2026 [26
IN  BLOCK| 24.02.2026 AND[11.02.2026 [25.02.202
[THC 25.02.2026
DELHI
1304 [RECOVERY [CS (COMM)i11.06.2025 [ANAND SINGH VS(13.01.20 [PE- 12.02.2026 ANDBEFORE [BEFORE [BEFORE [10.03.202
EXTENSIO 683/2025 ISANJAM SINGH 26 13.02.2026 DE-PE- 127.02.202 [10.03.2026 |6
IN  BLOCK| 26.02.2026 AND[13.02.2026 6
THC 27.02.2026
IDELHI
1304 [RECOVERY [CS 11.04.2024 [BRIJ MOHAN|22.01.20 [PE- 02.03.2026 ANDBEFORE BEFORE [BEFORE [02.04.20
EXTENSIO (COMM)420 IMEHTA V/S MLL26 03.03.2026 ANDPE IDE- 2.04.2026 [26
IN' BLOCK| /2025 IEXPRESS IDE- 19.03.2026 AND-03.03.202 [20.03.202
[THC ISERVICES PVT LTD 20.03.2026 6 6
IDELHI
1304 ICOUNTER  (Counter Claim/43/}>1,08.2025 [MLL EXPRESS22.01.20 [PE- 02.03.2026 ANDBEFORE BEFORE [BEFORE [02.04.20
I[EXTENSIO |CLAIM ISERVICES PVT|26 03.03.2026 DE-PE- IDE- 2.04.2026 [26
IN BLOCK| ILTD. VS. BRILJ| [19.03.2026 AND(03.03.2026[20.03.202
[THC IMOHAN MEHTA [20.03.2026 6
IDELHI
1304 [RECOVERY [CS 08.07.2025 [MANISH GOYAL23.01.20 [PE- 20.02.2026 ANDBEFORE |[BEFORE [BEFORE [20.03.20
I[EXTENSIO (COMM)770 V/S DIPCO26 IDE- 13.03.2026 IPE- IDE- 20.03.2026 26
IN  BLOCK| /2025 [ENTERPRISES AND| 20.02.2026(13.03.2026)
[THC IANR
IDELHI
304 [RECOVERY [CS 16.02.2026 |ARTI GUPTA V/S29.01.20 PE- 16.02.2026,BEFORE BEFORE [BEFORE [25.03.202]
I[EXTENSIO (COMM)965 IGOYAL 26 17.02.2026 ANDPE- IDE- 25.03.2026 6
IN  BLOCK| /2025 [PUBLISHERS AND| 18.02.2026 AND DE-{18.02.2026 (12.03.2026|
[THC [DISTRIBUTORS [10.03.2026,
DELHI [PVT LTD. 11.03.2026 AND|
12.03.2026
304 IRECOVERY |CS 0.01.2026 [KAPILA COLOURSS30.01.20 PE- 17.03.2026 ANDBEFORE |BEFORE [BEFORE [16.04.202]
[EXTENSIO (COMM)365 [PVT LTD. V/S V & S26 18.03.2026 AND DE-PE IDE- [16.04.2026 6
IN  BLOCK| 13/2021 INTERNATIONAL 130.03.2026 ANDI18.03.2026(01.04.202
[THC [PVT LTD 01.04.2026
IDELHI
ISH. MANOJ KUMAR|CENTRAL INIL
[IDISTRICT JUDGE|

((COMMERCIAL COURT)-05
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SR COURT DISTRICT COURT CASETYPE CASENO. DATE OFP: ONER NAMEDATE OF CASE MANAGEMENT HEARING

L ROOM REGI RESPONDENT
6 [SH. RAM LAL MEENA, DJICENTRAL K10 ICS (COMM) [853/2025 28.07.2025 MANJEET KAUR05.01.20 [PE-10.02.2026 &[10.02.2026 (19.02.2026/02.03.2026 [02.03.20 [NA
ICOMM-06 TIS HAZRI COURT] [VS. RAJU ALIAS?26 11.02.2026 DE 26
ICENTRAL DELHI IDEVENDER 19.02.2025 &
20.02.2025
K410 ICS (COMM) |911/2025 07.08.2025 |CHANDAN SINGH/06.01.20[PE-17.02.2026 &17.02.2026 (02.03.202 [16.03.2026 [16.03.202]NA
[RAWAT VS. D.Dj26 23.02.2026 DE| 6 6
[PRADHAN AND CO| 02.03.2026 &
IPVT. LTD. 09.03.2026
410 ICS (COMM) [750/2025  [06.06.2025 [VANDANA 27.01.20 [PE-02.03.2026 &02.03.2026(25.03.202 [06.04.2026 [06.04.20 [NA
ISHARMA VS. TULSI26 [10.03.2026 DE| 6 26
IRAM 25.03.2026
7 |SH. MUKESH KUMAR|CENTRAL 1302 I(CS(COMM) [1335/2024 [05.12.2024 [HINDUJA 08.09.2 [24.02.2026 24.02.2026(24.02.202 [20.03.2026 24.03.20 [NIL
IGUPTA, DISTRICT JUDGE, [HOUSING FINACEp25 6 26
ICOMMERCIAL COURT-07 [LTD. VS|
[HARMINDER
ISINGH
1302 ICS(COMM) 1497/2023 21.03.2023 |AJAY JAIN KARTA[12.01.20 [09.02.2026 109.02.2026/09.02.202 [16.02.2026 [23.02.20 [NIL
[VS ANIL SHARMA |26 6 26
302 ICS(COMM)  |495/2025  [06.05.2025 [M/S SHREE02.12.20 24.02.2026 24.02.2026[24.02.202 [17.03.2026 [25.03.202NIL
IGRANITES VS5 6 6
ISAURABH
[KHANDELWAL
1302 ICS(COMM) |494/2025 |06.05.2025 [VIVEK SARDA VS02.12.20[24.02.2026 24.02.2026[24.02.202 [17.03.2026 [25.03.202NIL
ISAURABH 25 6 6
[KHANDELWAL
1302 ICS(COMM) [233/2025 28.02.2025 [M/S UNIQUE?21.01.20 13.02.2026 [13.02.2026 [13.02.2026/27.02.2026 06.03.20 [NIL
INTERNATIONAL |26 26
VS DR.
IKAWALDEEP
[DHAM
1302 ICS(COMM) [1034/2024 [19.09.2024 [M/S PERFECT|27.01.20 [27.02.2026 27.02.202627.02.202 [16.03.2026 [20.03.20 NIIL
IPLASTIC VS M/Si26 6 26
[PIONEER
[POLYPLAST
1302 ICS(COMM) [796/2025 [14.07.2025 [NEERAJ 27.01.20 [27.02.2026 [26.02.2026[26.02.202 [17.03.2026 [27.03.202]NTIL
IAGGARWAL V826 6 6
IMUNICIPAL
ICORPORATION OF
IDELHI
|8 [SH. SANJEEV KUMARI|CENTRAL (308 [RECOVERY [1233 22-11-2025 [PANKAJ ARORA Vs08-01- [22-01-2026/30-01- 5-02-2026[~
IMALHOTRA, DISTRICT [EXTENSIO IMUNICIPAL 2026 (PE) 2026 (DE) |(F/A)
WUDGE, COMMERCIAL IN  BLOCK| ICORPORATION OF
ICOURT [THC [DELHI
IDELHI
1308 IRECOVERY [1159 0611-2025 |DELHI GUJRAT|09-01- l02-02- l09-02- 16-02-2026
EXTENSIO [ROAD CARRIER VS2026 2026 (PE) 2026 (DE) |(F/A)
IN  BLOCK| [THE NEW INDIA|
[THC ISSURANCE
IDELHI ICOMPANY LTD.
9 [SH. DEEPAK GARG,|CENTRAL [309 IRECOVERY [CS 08-01-2026 [LOVESH GUPTA Vs
IDISTRICT JUDGE, [EXTENSIO (COMM)/24/| Municipal
ICOMMERCIAL COURT-09 IN  BLOCK| 2026 ICorporation of Delhi
[THC
DELHI
1309 DAMAGES [CS 14-01-2026 [M/S FUTURE|
[EXTENSIO (COMM)/47/ IMARK  DIAMOND)|
IN' BLOCK| 2026 JEWELLERY Vs
[THC JASWINDER KAUR
DELHI




DISTRICT COURT CASETYPE CASENO. DATE OFP. ONER NAMEDATE OF CASE MANAGEMENT HEARING
L ROOM REGI VS RESPONDENT
10 (SH. AJAY PANDEY,CENTRAL NIL
IDISTRICT JUDGE,|
ICOMMERCIAL COURT
11 (SH. S.S RATHI, DISTRICTICENTRAL (310 ICS (COMM) (CS(COMM)/631130-05-2025 [M/s B.R. TECH TEX06.01.20|PE-21.01.2026 - |As per
WUDGE, COMMERCIAL Vs RAJASHEKHAR326 order, list]
ICOURT IM NALLA Prop. M/s| of
IZIVA DYE CHEM witnesses,
if any, be
ffiled
within due|
1310 ICS (COMM) [CS (COMM)/819118-07-2025 [BANK OF INDIA Vs07.01.20 [PE-12.01.2026 3 |As pe|
[VIRENDRA SINGH[26 order, list]
IAND ANR of
witnesses
e file
order 16|
IRule 1
DO
1310 ICS (COMM) [CS (COMM)/979/08-09-2025 [VINOD KUMAR07.01.20 [PE-24.01.2026 F |As per
IBANSAL Vs SUMAN|26 order, list]
[BANSAL lof
witnesses
e filed|
order 16
[Rule 1
DO
310 ICS (COMM) [CS (COMM)/116J07-11-2025 [YOGESH MALIK|09.01.20 ILC IAs per
IPROP. OF M/Sp6 lappointed |order, list]
IMALIK for of
IBOOKSELLERS evidence  |witnesses
IAND STATIONERS recording |be filed|
[Vs YOGESH SETH] within 15
IPROP OF M/S| days a
NINVADRTLIT QU idad
310 ICS (COMM) [CS (COMM)/122§21-11-2025 [ASHOK MANDAL09.01.20[PE-27.01.2026 - |As per|
Vs M/S VENUS26 order, list|
[ENTERPRISES of
witnesses
e filed|
within 15|
days a
1310 ICS (COMM) (CS (COMM)/22607-02-2025 [M/S ASHOK[12.01.20 [PE-28.01.2026 ILC |As per
IKUMAR BAHL Vs26 lappointed |order, list
IMUNICIPAL ffor of
ICORPORATION OF evidence  witnesses
[DELHI recording |be filed|
order 16
[Rule 1
DO
1310 ICS (COMM) (CS(COMM)/579/21-05-2025 (Saroj Bala Vsj12.01.20 [PE-28.01.2026 F |As pe
IMUNICIPAL 26 order, list]
ICORPORATION OF lof
IDELHI witnesses
[be filed|
order 16
[Rule 1
DO
310 ICS (COMM) (CS(COMM)/999h11-09-2025 [M/s VASTRAM[12.01.20 | F |As pe|
INDIA PVT LTD Vs26 order, list]
ISANJAY KUMAR| lof
[YADAV witnesses
[be filed|
within 15
days a
1310 ICS (COMM) (CS(COMM)/628130-05-2025 [Pawan Bansal Vs13.01.20 [PE-30.01.2026 3 |As per|
IMUNICIPAL 26 lorder, list|
ICORPORATION OF of
[DELHI witnesses
e filed|
within 15|
days a
1310 ICS (COMM) [CS (COMM)/754/05-07-2025 [Saroj Bala Vs[13.01.20 [PE-30.01.2026 3 |As pe
Municipal 26 order, list)
ICorporation of Delhi lof
witnesses
e filed|
within 15
days a
310 ICS (COMM) (CS(COMM)/821j21-07-2025 [Rajesh Kumar(13.01.20 [PE-30.01.2026 5 |As pe
[Verma Vs26 order, list]
IMUNICIPAL lof
ICORPORATION OF| witnesses
IDELHI [be filed|
within 15
days ag|
310 ICS (COMM) [CS (COMM)/109]03-10-2024 |STATE BANK OH14.01.20 |PE-29.01.2026 F |As per|
INDIA Vs26 order, list|
[RAJESWARA lof
[REDDY KACHANA witnesses
e filed|
order 16
[Rule 1
DO
310 ICS (COMM) [CS (COMM)/767/07-07-2025 [Viva Books Privatel15.01.20 [PE-05.02.2026 - |As per|
[Ltd. Vs M/s. CS Kids26 lorder, list|
ILearning Pvt Ltd lof
witnesses
e filed|
order 16
[Rule 1

‘DO
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DISTRICT COURT CASETYPE CASENO. DATE OFPETITIONER NAMEDATE OF CASE MANAGEMENT HEARING

ROOM REGISTRAT VS RESPONDENT
1310 ICS (COMM) [CS (COMM)/676/09-06-2025 [UNION BANK OF17.01.20 [PE-20.01.2026 - IAs per
INDIA Vs BHOLAR6 order, list]
ISINGH RAWAT lof
witnesses
[be filed|
order 1
[Rule 1
DO
1310 ICS (COMM) [CS (COMM)/119415-11-2025 [SURENDER 19.01.20 [PE-06.02.2026 - IAs per
IKUMAR GUPTA]26 order, list|
[Prop. of M/s S.K| of
[Bearing Corporation| witnesses
Vs M/s RAMDEV| [be filed|
ISTAINLESS STRIPS| order 1
IPVT LTD [Rule 1
Sl

12 |[SH. RAVINDER BEDIL/CENTRAL |NIL
IDISTRICT JUDGE,

ICOMMERCIAL COURT

13 [SH. M.K NAGPAL, DISTRICTICENTRAL |NIL
WUDGE, COMMERCIAL
ICOURT

14 SH. ASHUTOSH KUMAR,WEST ICS CS 13-10-2025 [Rati Ram Bansal Vsi12-01- [Nil INil INil INil INil INil
IDISTRICT JUDGE (COMM)/83 ishambhar  Singh2026
I((COMMERCIAL COURT) 8/2025 IShekhawat

lcs CS 11-09-2024 |[RADIANCE 16-01- |Nil INil INil INil INil INil
(COMM)/79 I[ENTERPRISE Vs2026
l4/2024 XIMI VOGUE
[TRADING LLP

15 [MS. PREETI AGARWALWEST INIL
IGUPTA, DISTRICT JUDGE|
I((COMMERCIAL COURT)-02

16 (SH. RAGHUBIR  SINGH,WEST INIL
IDISTRICT JUDGH
I((COMMERCIAL COURT)-03

17 [SH. SANJEEV AGGARWAL|WEST INIL
IDISTRICT JUDGH
I((COMMERCIAL COURT)

18 [SH. RAJ KUMAR TRIPATHIWEST INIL
[IDISTRICT JUDGE
I((COMMERCIAL COURT)

19 [SH. NARESH KUMARWEST INIL
[MALHOTRA, DISTRICT]

WUDGE (COMMERCIAL
ICOURT)

20 (SH. PULASTYAINEW DELHI 1 ICS(COMM) [66/2018 13.12.2018 |GAUGE 29.01.20 ALREADY FILED  [NOT INOT [DATE NOTDATE [FINAL
IPARAMCHALA, DISTRICT] IADVERTISING AND[26 [FILED [FILED IGIVEN INOT IARGUMEN|
WUDGE (COMMERCIAL IMARKETING VS. R| GIVEN [T/
ICOURT)-01 K. INC. 109.03.2026

21 [SH. BHUPESH KUMAR,NEW DELHI |25 ICS (COMM.) (376 / 2022 |24.03.2022 MR. GULSHAN]|13.01.20 WITHIN ONEWITHIN |[NOT [DATE NOTDATE MISC.
IDISTRICT JUDGH [VERMA Vs 126 WEEK IONE [FILED IGIVEN INOT IAPPREAN
I((COMMERCIAL COURT) IMR. SANJAY| WEEK IGIVEN |CE

ISAREEN 130.03.2026
ICS (COMM.) [340 /2022 |11.04.2022 [NARENDER GOEL19.01.20 WITHIN ONEWITHIN [NOT IDATE NOT|DATE IMISC.
[PROP. NARENDER |26 WEEK IONE [FILED IGIVEN [NOT IAPPREAN
[TUBE WEEK IGIVEN |CE
[HOUSE Vs AGTECH 130.03.2026
INDUSTRIES PVT]
ILTD
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DISTRICT COURT CASETYPE CASENO. DATE OFPETITIONER NAMEDATE OF CASE MANAGEMENT HEARING

ROOM REGI VS RESPONDENT

ICS (COMM.) |652 /2022 |25.03.2022 [DIGIROVERS l19.01.20 WITHIN MISC.
ISOLUTIONS 126 WEEK IONE IFILED IGIVEN INOT IAPPREAN
[PRIVATE LTD. WEEK IGIVEN |CE
THROUGH RAVI 27.03.2026
[KHANNA
IAUTHORIZED
D EDD EQENTATIVE
ICS (COMM.) 1498 /2025 |05.07.2025 [Indian [21.01.20 WITHIN ONEWITHIN |[NOT IDATE NOTDATE MISC.
IBank Vs ICICI 126 WEEK IONE [FILED IGIVEN INOT IAPPREAN
ILombard WEEK IGIVEN |CE
iGeneral  Insurance| 27.03.2026
ICO Ltd
ICS (COMM.) [209 /2025 [19.03.2025 [LIC Housing Finance28.01.20 WITHIN ONEWITHIN [NOT IDATE NOTDATE IMISC.
[Limited Vs |26 WEEK IONE [FILED IGIVEN INOT IAPPREAN
|Amit Bhagat [WEEK GIVEN CE
130.03.2026
ICS (COMM.) |257 /2025 |04.04.2025 [LEVI STRAUSS AND|29.01.20WITHIN ONEWITHIN [NOT IDATE NOTDATE MISC.
ICOMPANY 126 EEK IONE IFILED IGIVEN INOT IAPPREAN
[Vs ASHOK KUMAR WEEK IGIVEN |CE
10.04.2026
ICS (COMM.) (669 /2024 [23.08.2024 |Ansals Chambers 129.01.20 WITHIN ONEWITHIN |NOT IDATE NOTDATE MISC.
[Flat Owners 126 WEEK IONE [FILED IGIVEN INOT IAPPREAN
|Association Vs Shya EEK GIVEN CE
im Sunder 10.04.2026
Narwani
22|MS. DEEPALI SHARMA,NEW DELHI [NIL
[IDISTRICT JUDGH
(COMMERCIAL COURT)-03
23 [MS. SAVITA RAO, DISTRICT|SOUTH 12, New(Civil Suit ICS (COMM)09.04.2025 [KOTAK MAHINDRA/05.01.20 [28.01.2026 With in 15Nil INIL INIL INA
WUDGE(COMMERCIAL Court 178/25 PRIME LTD Vs)26 Days
ICOURT) Block-I [FAISAL KHAN|
(BORROWER)
12, New(Civil Suit ICS (COMM)i8.07.2025 [EMU Lines Private08.01.20/04.02.2026 With in 15Nil INIL INIL INA
ICourt 342/25 ILimited Vs. YOGESH[26 [Days
Block-I ICHHARAM
MAHAJAN
[PROPRIETOR
[TANMAYEE
ISHIPPING AND|
L acteTInG
12, New(Civil Suit ICS (COMM)i9.08.2025 [M/S Imperia Decorj13.01.20 [10.02.2026 With in 15Nil INIL INIL INA
ICourt 386/25 Industries Vs. Ronit26 IDays
Block-I [Bhasin Proprietor of]
IM/S RS Builders
12, New(Civil Suit ICS (COMM)R8.02.2023 [IFFCO MC CROP16.01.20 [17.02.2026 ith in 15Nil INIL INIL INA
Court 117/23 ISCIENCE PRIVATEj26 Days
Block-I [LIMITED Vs. KISAN|
IAGRI ~ JUNCTION|
[THROUGH ITS
[PROPRIETOR
IANURAG SINGHAL
12, New(Civil Suit ICS (COMM)04.08.2025 [Punjab National27.01.20 [24.02.2026 With in 15Nil INIL INIL INA
(Court 371/25 Bank  Vs.  Amit26 [Days
Block-T [Prakash
24[MS. ANURADHA SHUKLASSOUTH 6, New/Commercial [CS (COMM)28.04.2025 [M/s Kibi Sports Pvt06.01.20[10.03.2026 10.03.2026 [07.04.202 [05.05.2026 |- -
IBHARDWAJ, DISTRICT] ICourt 225/25 ILtd Vs Punjab De26 6
WUDGE(COMMERCIAL [Block-I Sher
ICOURT)
6, New/Commercial [CS (COMM)18.12.2024 [SBI Vs  Sharad06.01.20[25.02.2026 25.02.2026(19.03.2026{21.04.2026 |- -
ICourt 557/2024 IKumar Pandey 26
[Block-I
6, NewCommercial [CS (COMM)04.03.2025 [SURESH KHURANA|06.01.20(09.03.2026 109.03.2026(10.04.202 [11.05.2026 |- S
ICourt 109/2025 VS M/S SAYA]26 6
Block-I [HOMES PVT LTD




DISTRICT COURT CASETYPE CASENO. DATE OFP: ONER NAMEDATE OF CASE MANAGEMENT HEARING

ROOM REGISTRAT VS RESPONDENT
6, NewCommercial |CS (COMM)04.05.2024 [HABIBS 13.01.20 [17.02.2026 [17.02.2026 [27.03.202 [07.05.2026
(Court 220/2024 ICOSMETICS PVT26 6
[Block-1 ILTD VS HABIBS|
IHAIR BEAUTY
6, NewCommercial |CS (COMM){10.07.2024 [STATE BANK OF14.01.20 06.03.2026 06.03.2026(13.04.2026[14.05.2026 | -
ICourt 1325/2025 INDIA VS DHARA]26
Block-I ISINGH & ANR
6, New/Commercial [CS (COMM)31.10.2025 [THE SOUTH]|17.01.20 [17.03.2026 [17.03.2026 [16.04.2026[19.05.2026 |- 3
Court l499/2025 INDIAN BANK LTDj26
Block-I VS MADHULIKA|
IMITTAL
6, NewCommercial [CS (COMM)09.01.2023 M/S KEYALj19.01.20 [11.03.2026, 11.03.2026,[20.01.202 [23.05.2026 |- 3
(Court 20/2023 [EMPIRE DESIGNS226 19.03.2026, 19.03.2026 (6,
[Block-I [PVT LTD VS M/S| 130.03.2026 b 21.04.202
ISUDHIR BHAI 30.03.2026|,
ISAREE VALA 24.04.202
25.04.202
6, NewCommercial [CS (COMM)09.01.2023 M/S KEYALj19.01.20 [11.03.2026, 11.03.2026,[20.01.202 [23.05.2026 |- -
(Court 21/2023 [EMPIRE DESIGNS26 19.03.2026, 19.03.2026 |6,
Block-I IPVT LTD VS M/S| 30.03.2026 b 21.04.2026|
ISUDHIR BHAI 30.03.2026),
ISAREE VALA 24.04.202
25.04.202
6, New/Commercial [CS (COMM)03.12.2025 [PUNJAB NATIONAL|27.01.20 [13.03.2026 13.03.2026 |04.05.202 [06.07.2026 |- F
ICourt I544/2025 BANK VS KAPIL26 6
Block-I JAIN
6, New/Commercial [CS (COMM)R1.05.2024 [DEVKI DEVI|28.01.20(08.04.2026 08.04.2026(12.05.202615.07.2026 |- S
(Court 258/2024 [FOUNDATION  VSi26
Block-I IMAMTA & ANR
6, NewCommercial |CS (COMM)20.09.2024 APEX 28.01.20(14.04.2026 14.04.2026 [18.05.2026/22.07.2026 |- S
(Court 1450/2024 ICONSTRUCTION |26
Block-I ICOMPANY VS|
[UNION BANK OF
INDIA
25 [SH. SANDEEP YADAV ISOUTH 17, New/Commercial [CS(COM)/77 11-02-2025 [True Logistics vsj09-01- [15 days beforeOne  week26/02/202 - -
ICourt /2025 IM/s Al Noor 2026 [NDOH [before 6
Block-I INDOH
17, New/Commercial [CS(COM)/71 07-02-2025 [True Logistics vs/09-01- 15  days  beforeOne weeki26/02/202f - -
ICourt /2025 IM/s Milki exports 2026 ~ [NDOH [before 6
Block-I [NDOH
17, New/Commercial [CS(COM)/76 13-02-2023 [Mehboob Ahmad19-01-  [Within 15 days 03 days27/02/202} - F
(Court /2023 [Trading as Bharat2026 efore thep
Block-T Brush International date fixed|
vs. Muneeer Ahmad ffor
trading as Bharat| levidence
[Brush Agencies
17, New/Commercial [CS(COMM)/ 13-08-2024 [FIITJEE Foundation22-01- |Within 15 days One weeki10/03/202} S -
ICourt 393/2024 ffor Education,2026 lbefore 6
[Block-I [Reseach and| INDOH
[Training vs. Senthil
[Educational Trust
17, NewCommercial [CS(COMM)/ [28-02-2024 M/S Andromeda22-01- Within 15 days One weekio7/03/202f - -
ICourt 95/2024 Sales and2026 [before 6
[Block-I [Distribution Pvt. Ltd| INDOH
s. Oxyzo Financial
Services Pvt. Ltd.
17, NewlCommercial |CS 12-10-2020 [Kartar Singhl29-01-  |Within two weeks ~ Within twoPE onWiithin twol27/03/20 -
ICourt [DJ/401/202 [Kochhar vs. ICICI2026 eeks 10/02/202{weeks after26
Block-T o Bank 6 &closure  of|
13/02/202|DE
6 and D!
on

17/02/202
2,




SR COURT DISTRICT COURT CASETYPE CASENO. DATE ONER NAMEDATE OF CASE MANAGEMENT HEARING

L ROOM RESPONDENT
26(SH. AJAY KUMAR JAIN,/SOUTH 29, New/Commercial [CS (COMM.)18.08.2022 [M/S EASH INFRA [07.01.20 - - S - 109.03.2026)
IDISTRICT JUDGH ICourt 1468/2022 VS  M/S SHRISTI26
I((COMMERCIAL COURT, [Block-1T ISAM LAIN YOGI JV|
(DIGITAL)-04 & ANR.
29, New/Commercial [CS (COMM.)23.08.2023 [STATE BANK OF- 05.02.2026 F - - - 27.03.2026
ICourt 1492/2023 INDIA VS ASHOK|
Block-1T IKUMAR
29, NewCommercial [CS (COMM.)25.09.2024 M/S SIPHON|13.01.20 |- - - s - 25.02.2026
Court U57/2024 [ELECTRONICS VS |26
Block-IT B ENGG. WORKS
27 [SH. LOKESH KUMARSSOUTH 4o, NewCS/COMMER |CS/COMM/313-01-2023 [PANASONIC LIFEi5-01- | l09-10- - I [Final 11-02-2026
ISHARMA, DISTRICT] (Court ICIAL 3/2023 ISOULUTIONS 2024 2024 |[Argument|
WUDGE(COMMERCIAL [Block-IT INDIA P. LTD. VS| s
ICOURT) IAMIT
[ENTERPRISES
4o, NewCS/COMMER [CS/COM/38 08-06-2023 M/S NLMK INDIA10-07- [ 14-05-2025 I S [12-02-2026)
ICourt ICIAL 2/2023 ISERVICE CENTER[2024
Block-11 S POSCO|
[POGGENAMP
[ELECTRICAL
ISTEEL
40,  New/CS/COMMER [CS/COM/54 [27-09-2023 |[AKMY BUILDCON|25-09- |- [26-11-2024 |- F [Final 06-03-
Court ICIAL l4/2023 P. LTD. VS SMO2024 |Argument2026
Block-1T [ENTERPRISES P s
[LTD.
40,  New/CS/COMMER [CS/COMM/9[24-02-2025 [IENERGIZERS  ITi18-09- | - - S - 20-02-
(Court ICIAL 9/2025 ISERVICES VS PVR[2025 2026
Block-IT INOX LTD.
4o, NewCS/COMMER [CS/COMM/607-11-2023 [M/S GOLDEN]29-01- | S o - - 20-04-
(Court ICIAL 12/2023 [FOODS PRODUCTS]2026 2026
Block-1I [VS. RAVI KANT|
IAWASTHI
28|SH. LAL SINGH, DISTRICT[SOUTH-EAST[18 BLOCK 1CS(COMM) [275/2024  [10-04-2024 M/s Indraprasthaf13-01-  [29-01-2026 [29-01-2026[28-02- 28-02-2026[18-02-
WUDGE Services Vs The2026 2026 2026
[Union Of India
ICS(COMM)  [226/2024  [30-03-2024 (Allways Logisticsi20-01-  12-02-2026 12-02-2026[26-02- 26-02-202621-02-
India Pvt Ltd Vs 2026 2026 2026
IM/s Xportus Freight]
[ndia Pvt Ltd
29 [SH. LALIT KUMAR ISOUTH-EAST |14 ICS/COMM/77[24.09.2025 |ATUL 07.01.2026 [Within |29.01.26 L L - -
ILD. DJ COMM-02, DJ-COMM-| 8/2025 IMALHOTRA| 15 days
2, SAKET COURTS, NEW, VS.
IDELHI. SHIVAM
[KUNWAR
ICS/COMM/8 18.10.2025 |[MANMACHI|09.01.2026 [Within (02.02.26 L L [ -
59/2025 NE VS. § 15 days
IAND G
ICS/COMM/5304.07.2025 |ASHOK 12.01.2026 Within (05.02.26 L L - I~
1/2025 ICOMPANY 15 days
S.VLCC




DISTRICT COURT CASETYPE CASENO. DATE OFP: ONER NAMEDATE OF CASE MANAGEMENT HEARING

ROOM REGISTRAT VS RESPONDENT
ICS/COMM/37/01.05.2025 [WOODVER [15.01.2026 [Within |06.02.26 L L | -
4/2025 ICOATING P| 15 days
[LTD. VS,
[BOBBY
ICS./COOM/7 08.08.2025 [SATISH 16.01.2026 Within [25.02.26 L L - -
91/2022 IKUMAR 15 days
JAIN VS,
SATISH
[KUMAR
JAIN
ICS/COMM/7926.09.2025 [INTEX 17.01.2026 \Within [31.01.26 L L 7 -
2/2025 TECHNOLO 15 days
(GIES VS|
[KHAJA
[BASHEER
ICS/COMM/4 |07.05.2025 [M/S E3[19.01.2026 [Within [10.02.26 - - | -
02/2025 IPANEL 15 days
INDUSTRIE
S Vs. M/S
[PRABHAT
(GLASS
(CS/COMM/9 [11.11.2025 |CHAMAN [20.01.2026 Within [23.02.26 L L [ -
l05/2025 IKUMAR VS| 15 days
[BURNETI
[HOMEPATH
)¢
ICS/COMM/8 [26.09.2023 THE NEW[20.01.2026 Within [28.01.26 L - _ -
68/2023 [NDIA 15 days
IASSURANC
E CO. LTD,|
S. NTC
SUPPLY
ICS/COMM/9 [19.11.2025 TVEK 30.01.2026 Within 13.02.26 [ [ | -
27/2025 IGUPTA VS, 15 days
[MONTY PET
130 |SH. VRINDA KUMARI ISOUTH-EAST|NIL
i31 [MS. ANU GROVER BALIGA [SOUTH-EAST |NIL
132 [MS. NEELAM SINGH ISOUTH-EAST |NIL
133[MS. NEERA BHARIHOKE,SOUTH-EASTNIL
IDISTRICT
WUDGE(COMMERCIAL
ICOURT)
134 [MS. NIRJA BHATIA[SOUTH-EAST NIL
IDJ(DIGITAL)-07, SOUTH]
[EAST DISTRICT,
35[MS VEENA RANI, DISTRICT[SOUTH-EAST|NIL
WUDGE(COMMERCIAL
ICOURT)
i36|SH. DEVENDER KUMAR,EAST 209 [IRECOVERY [189/2025 08-07-2025 RCI ELECTRICALS14-01- [NIL INIL INIL NIL INIL IP.E.-11-02-
[DISTRICT JUDGE [WIRES PVT. LTD.|2026 2026, 12|
I((COMMERCIAL COURT) [VS. YASH EXPORTS 02-
2026,13-
02-2026,
IDE-18-02-
2026, 19
02-
2026,20-




DISTRICT COURT CASETYPE CASE NO. ONER NAMEDATE OF CASE MANAGEMENT HEARING
ROOM RESPONDENT
209 [RECOVERY [353/2024 23-11-2024 [KAPIL KANSAL VS/29-01- [NIL INIL INIL INIL INIL [P.E-02-03-
IMUKESH YADAV  |2026 2026, 03+
03-
2026,07-
03-2026,
D.E. 12-03-
2026, 13|
03-2026,
19-03-2026)
209 [RECOVERY [311/2025 18-11-2025 [M/S SHIVA30-01- [NIL INIL INIL INIL INIL [P.E-27-02-
IASPHALTIC 2026 2026, 06
[PRODUCTS. 03-
IPVT.LTD. VS. RAJ| 12026,07-
IKR. SACHDEVA 03-2026,
D.E. 17-03-
2026, 18-
03-2026,
[19-03-2026|
37|MS. RUBY ALKA GUPTAJEAST INTL
[IDISTRICT JUDGE|
I((COMMERCIAL COURT)
38 |SH. GORAKH NATH|[NORTH-EASTNIL
[PANDEY, DISTRICT JUDGE|
I((COMMERCIAL)-01
139 |SH. SUDESH KUMAR,SHAHDARA [301, New(CS(COMMER [Framing [Listing of Witness  |Affidavit ofiAffidavit offWritten Oral Other
IDISTRICT JUDGE,| ICourt ICIAL) the [Evidence |Witness |Arguments |Argument|Stages/Hea
ICOMMERCIAL COURT-01 Building lissues s ring Date
1301, NewCS(COMMER [CS(COMM) [03.02.2025 [SHREE SHYAMNIL [Not Filed [Not Filed |[Not Filed [NO NO IPE
ICourt ICIAL) 80/2025 TEXTILES VS| 05.02.2026
Building IARMAAN ETHNIC IDE
WEAR 09.02.2026|
F/A
[16.02.2026
1301, NewCS(COMMER [CS(COMM) [11.03.2025 [PAWAN KUMAR VS/NIL [Not Filed [Not Filed [Not Filed [NO INO IPE
ICourt ICIAL) 155/2025 R RAGENCIES 2.02.2026)
Building IAND
03.02.2026
IDE
[12.02.2026
IAND
£ A
40 MS. KIRAN BANSAL,SHAHDARA [ROOM NOCOMMERCIACS COMMp1-05-2025 [M/S ORANGESTAR(07.01.20 NOT FILED INOT [NOT [NO- INO IPE/12.02.2
IDISTRICT JUDGE, 208 L 334/2025 ILOGISTIC PVT LTD26 IFILED IFILED 026
((COMMERCIAL COURT) [Vs. M/S STALLONE
(OVERSEAS PVT
[LTD.
[ROOM NOCOMMERCIAICS COMM,) 01-04-2025 (GOOD LUCK|09.01.20[NOT FILED INOT INOT INO- INO [PE/12.02.2
1208 L 186/2025 [TRADING CO Vs/|26 [FILED I[FILED 026
UGUNA
[HARDWARE AND|
ISALES
[ROOM NOCOMMERCIA|CS COMMi9-08-2025 [RAJ KUMAR(14.01.20 NOT FILED INOT INOT [NO- INO IPE/19.02.2
208 IL. 508/2025 IGUPTA Vs. SUMIT26 [FILED [FILED 026
IGUPTA
[ROOM NOCOMMERCIAICS COMMj7-09-2024 [APOLLO PIPES|15.01.20 [NOT FILED INOT [NOT [NO- INO IPE/02.03.2
208 IL 488" /2024 ILIMITED Vs. VED26 [FILED [FILED 026
IPRAKASH
ISRIVASTAVA  T/A|
MAA VAISHNO
I[ENTERPRISES
[ROOM NOCOMMERCIAICS COMM08-09-2025 [PUNJAB NATIONAL17.01.20 [NOT FILED INOT [NOT [NO- INO [PE/24-02-
208 L 547/2025 IBANK Vs. ANKIT]26 FILED FILED 2026
ICHAUDHARY
[ROOM NOCOMMERCIAICS COMM01-06-2024 ACCUPROBE 21.01.20 NOT FILED INOT [NOT [NO- [NO- [PE/02.03.2
208 L 1323/2024 [HEALTHCARE ANDj26 [FILED [FILED 026
IDIAGNOSTICS PVT|
[LTD. Vs. APPLE|
IMAGING




DISTRICT COURT CASETYPE CASENO. DATE OFP: ONER NAMEDATE OF CASE MANAGEMENT HEARING

ROOM REGISTRAT VS RESPONDENT
[ROOM NOCOMMERCIAICS COMM09-10-2025 [SHREE BANKEY|29.01.20 [NOT FILED INOT [NOT [NO- [NO- [PE/06.03.2
1208 L 589/2025 IBEHARI FABRICS]26 I[FILED IFILED 026
[PVT LTD. Vs,
ISATISH KUMAR)|
[RAWAL PROP|
MAHIMA
ICOLLECTION
41 |SH. SANJAY SHARMA-IL|SHAHDARA [303, NewCS(COMMER [CS(COMM) [21.04.2025 [M/S MAHAVIR05.01.20 [Not Filed NO [Not Filed [NO NO
IDISTRICT JUDGE), ICourt ICIAL) 250/2025 [TEXTILES VS M/S]26
ICOMMERCIAL COURT Building [PADMAWATI
IMARKETING
1303, New(CS(COMMER [CS(COMM) [09.07.2025 [MS RAJNI JAIN VS07.01.20 Not Filed INO Not Filed [NO INO
ICourt ICIAL) l426/2025 M/S FAST Ni26
Building [FURIOUS
MOTOREN
1303, NewCS(COMMER [CS(COMM) [093.09.2025HARLAJI SONS07.01.20 Not Filed INO [Not Filed [NO INO
(Court ICIAL) 536/2025 IPACKAGING  PVT26
Building LTD Vs
[PADMAWATI
[HANDLOOM  PVT|
ILTD
303, New/CS(COMMER [CS(COMM) f11.11.2025 [NITA DEVI08.01.20Not Filed INO [Not Filed [NO INO
(Court ICIAL) 647/2025 ISHRIMAL VS ANILj26
Building IKHANNA
303, New/CS(COMMER [CS(COMM) [17.07.2025 M R TELECARE09.01.20Not Filed INO [Not Filed [NO INO
Court ICIAL) l446/2025 IPVT LTD VS ANKUR]26
Building TYAGI
1303, NewCS(COMMER [CS(COMM) [07.05.2025 [UNION BANK OFo09.01.20[Not Filed INO Not Filed [NO INO
ICourt ICIAL) 292/2025 INDIA VS RINKI26
Building GUPTA
1303, NewCS(COMMER [CS(COMM) [9.08.2025 |CCPL DEVELOPERS[19.01.20 [Not Filed INO [Not Filed [NO INO
(Court ICIAL) 506/2025 [PVT LTD VSi26
Building ISHAILESH
ISHARAMA & ANR
303, New/CS(COMMER [CS(COMM) [28.11.2025 [STATE BANK OF20.01.20[Not Filed INO [Not Filed [NO INO
ICourt ICIAL) 671/2025 INDIA VS26
Building ISUPRATIMA DEY
1303, NewCS(COMMER [CS(COMM) [12.12.2025 [STATE BANK OF20.01.20Not Filed INO Not Filed [NO INO
(Court ICIAL) [701/2025 INDIA VS NAVEEN|26
Building IAGGARWAL
1303, NewCS(COMMER [CS(COMM) [17.07.2025 [BANK OF BARODA]20.01.20[Not Filed INO [Not Filed [NO INO
(Court ICIAL) l445/2025 S JITENDRA26
[Building [KUMAR MANGAL
1303, NewCS(COMMER [CS(COMM) [08.10.2025 [BANK OF BARODA[20.01.20[Not Filed INO Not Filed [NO INO
(Court ICIAL) 587/2025 [VS SIKHA SADH 26
[Building
303, New/CS(COMMER [CS(COMM) [15.10.2025 |CENTRAL BANK OF20.01.20Not Filed INO INot Filed [NO INO
(Court ICIAL) 606/2025 INDIA VS MUKESH|26
[Building [KUMAR & ORS
1303, New(CS(COMMER [CS(COMM) [05.05.2025 [APL APOLLO|21.01.20 |Not Filed INO Not Filed [NO INO
Court ICIAL) 287/2025 MTUBES LTS VSi26
Building IRAMA RAM




DISTRICT

COURT

CASE TYPE

CASE NO.

DATE

OFP:

ONER NAMEDATE OF CASE MANAGEMENT HEARING

ROOM REGI T VS RESPONDENT
1303, NewCS(COMMER [CS(COMM) [19.03.2025 [M/S DQBYDT PVT]21.01.20 [Not Filed INO [Not Filed NO INO
(Court ICIAL) 172/2025 ILTD \S} M/S26
[Building I[FOLIFLEX CABLES|
INDIA PVT LTD &
IORS
1303, NewCS(COMMER [CS(COMM) [12.12.2025 [SAVITA BATRA VS23.01.20 Not Filed INO [Not Filed [NO INO
ICourt ICIAL) 698/2025 IADESH KUMAR 26
Building
303, New/CS(COMMER [CS(COMM) [16.10.2025 [M/S CLG GROUP VS [Not Filed INO [Not Filed [NO INO
ICourt ICIAL) 610/2025 ISHARIF AHMAD  [23.01.20
Building 26
1303, NewCS(COMMER [CS(COMM) |04.10.2025 [SUKHDEEP SINGHI27.01.20 [Not Filed INO [Not Filed [NO INO
(Court ICIAL) 579/2025 S SANDEEP]26
Building IMISHRA
1303, NewCS(COMMER [CS(COMM) [21.11.2025 [HAREY KRISHNA[27.01.20 [Not Filed INO Not Filed [NO INO
(Court ICIAL) 664/2025 ICABLES PVT LTD26
Building S SHRI  HARI
IGROUP
42 [SH. PAWAN KUMAR MATTOISHAHDARA [C.No304 [COMMERCIA|CS(COMM)/ RAMESH [05-01-2026 INOT [NOT FILED INOT INOT INOT FILED[P.E.  17-|
IDJ (COMM-04) IL 1371/2023 ICHAND [FILED [FILED [FILED 04-2026
SAGAR
[PROP OF RC|
SAGAR
ENGG
WORKS V/§
hisg
ICOMMERCIA|CS(COMM)/ [UNION 16/01/2026 INOT [NOT FILED INOT INOT INOT FILED[P.E. 06|
IL 580/2024 [BANK OF IFILED [FILED [FILED 104-2026
INDIA VS
ISMT. RAMA|
[DEVI
[RATHOR &
IANR.
(COMMERCIA|CS(COMM)/ BANK  OF322-01-2025 INOT [NOT FILED INOT [NOT INOT FILEDP.E. 05
L 228/2025 [BARODA VS| FILED IFILED IFILED 02-2026
AMIT
[KUMAR
[PROP OF SA|
IASSOCIATE
s
(COMMERCIA [CS(COMM)/ [SHREE [29-01-2026 INOT [NOT FILED INOT INOT INOT FILEDP.E. 17|
L 629/2024 BANKEY FILED [FILED [FILED 104-2026
[BIHART
[FABRICS VS|
SUNIL
[KUMAR
ICHADHA
43[SH. DEVENDER KUMARNORTH- 205 (Civil (CS(Comm.)/ 09.09.2019 M/s Kamboj| 06.01.26
IWANGALA, DISTRICT JUDGE,WEST 283/19 [Enterprises Vs,|
ICOMMERCIAL COURT |Ashok Electric And
fron Store.
ICS(Comm.)/ [22.01.25 YJay Kumar Trading 12.01.26
u7/25 as Jay Chemical
Works Vs.  Rishi
[Kumar
ICS(Comm.)/ [22.01.25 Pay Kumar Trading 12.01.26
48/25 as Jay Chemical
Works Vs. Santosh|
[Kumar Lodhi
ICS(Comm.)/ 18.01.25 M/s J.M Alloys Vs 14.01.26
33/25 ISh. Rajesh Garg
CS(Comm.)/ 02.05.25  [Vinod Kumar Vs 16.01.26
1314/25 IShiv Tobacco Co.




DISTRICT COURT CASETYPE CASENO. DATE ONER NAMEDATE OF CASE MANAGEMENT HEARING

ROOM RESPONDENT

ICS(Comm.)/ 22.05.25 IM/s Tex Chem and| 16.01.26
372/25 ICoatings Vs. Ashish|

Jaiswal
Misc. [11.06.25 Vinod Kumar Vs, 16.01.26
IDj(Comm.)/8| IShiv Tobacco Co.
66/25
ICS(Comm.)/ 24.04.19 Mukul Aggarwal Vs [17.01.26
97/19 |A-One Fabric And

|Anr.
ICS(Comm.)/ 24.04.19 Savitri Aggarwal Vs, [17.01.26
98/19 |A-One Fabric And

|Anr.
ICS(Comm.)/ 27.04.23 IM/s Apex Express| 17.01.26
1322/23 [Transco (P) Ltd. Vs,

IM/s SMS Aabs Indi:
[Tollways (P) Ltd.

ICS(Comm.)/120.03.24 ISMS AABS Indi 17.01.26
85/24 Tollways (P) Ltd. Vs,
|Apex Express|

[Transco (P) Ltd.

ICS(Comm.)/ 20.08.19 M/s Anjala 21.01.26
245/19 [Exhibitors (P) Ltd|

[Vs. Immarat|

IConstruction and|

Ors.
ICS(Comm.)/ 20.08.19 M/s Anjal; 21.01.26
247/19 [Exhibitors (P) Ltd|

[Vs. Immarat|

(Construction and|

Ors.
ICS(Comm.)/ p1.12.23 J.P Products Vs 23.01.26
872/23 Jagdish Bhimraj

ISolanki
ICS(Comm.)/ [28.11.24 IM/s Shah  T.qQ 24.01.26
753/24 [Distribution LLP Vs,|

IM/s Twenty First]

(Century

Pharmaceuticals (P)

ILtd.
ICS(Comm.)/ 24.04.19 Mukul Aggarwal Vs 28.01.26
97/19 |[A-One Fabric And|

|Anr.
ICS(Comm.)/ [24.04.19 [Savitri Aggarwal Vs, 28.01.26
98/19 |A-One Fabric And

|Anr.
ICS(Comm.)/ 06.10.25 IDarshana Devi 28.01.26
696/25 Jindal Vs. M/s ACU|

1 Choice|

Insurance Brokers|
(P) Ltd. & Anr.

44 [SH.VINOD YADAV | 406 (Civil 622/21 16-11-2021 [M/S SHREE BALAJ]
[DISTRICT JUDGE, IMPEX Vs M/S|
I((COMMERCIAL COURT) ISINGH BROTHERS|

IAND ANR




DISTRICT COURT CASETYPE CASENO. DATE OFPETITIONER NAMEDATE OF CASE MANAGEMENT HEARING

ROOM REGI T VS __RESPONDENT
85/23 B1-01-2023 [BELJING
TIANCHUANG

I[HAORUI TRADING|
ICO LTD THROUGH|
TS CONSTITUTED|
IATTORNEY MR
IBHARAT NARULA|

fZc MTTTITA TADL

215/21 17-03-2021 [GURMIT SINGH Vs
IRUDRA SENGUPTA
IAND ORS.

515/22 10-06-2022 DIL KUMARI Vs
[HDFC ERGO|
IGENERAL
INSURANCE
ICOMPANY
ILIMITED
[THROUGH
2D ANIOLT

555/22 13-07-2022 [CICI BANK LTD. Vg
ISATISH KUMAR|
IMITTAL

574/22 22-07-2022 [VEENU MITTAL Vs

[ANKUR KHOLI

543/21 16-10-2021 M/S AUTO|
[LOGISTICS INDIA|
[Vs THE NEW INDIA|
IASSURANCE  CO,|
ILTD.

176/22 09-03-2022 [SANJAY BANSAL V5|
IRASHID HUSSAIN|
[KURESHI

218/20 21-11-2020 [M/S SHREE UDYOG|
s M/S
MORADABAD
ICORRUGATION
ICENTRE PVT|
LTD.AND ORS.

21/20 08-01-2020 [SHERAWALI
DEVELOPERS LLP|
s M/S MAJESTY|
[HOMES AND ORS.

120/22 22-02-2020 M/S PANNU CAR|
RENTAL PVT LTD|
[Vs THE NEW INDIA|
IASSURANCE  CO,|
LTD.

121/22 22-02-2020 M/S PANNU CAR|
RENTAL PVT LTD|
[Vs THE NEW INDIA|
IASSURANCE  CO,|
[LTD.

122/22 22-02-2020 [M/S PANNU CAR
RENTAL PVT LTD|
[Vs THE NEW INDIA|
IASSURANCE  CO,|
ILTD.

663/22 08-08-2022 [EMGREEN IMPEX|
[LIMITED Vs DHUR]|
[PLASTIC PRIVATE|

[LIMITED
692/22 24-08-2022 [SURINDER SINGH|
[DHINGRA V|

ISATISH KUMAR)
IGUPTA




DISTRICT COURT CASETYPE CASENO. DATE OFP: ONER NAMEDATE OF CASE MANAGEMENT HEARING

ROOM REGISTRAT VS RESPONDENT
[711/22 131-08-2022 |[SURINDER SINGH]
DHINGRA Vs|
ISATISH KUMAR|
IGUPTA

118/22 21-02-2022 [HD GALAXY Vg
IMASTER TILES

123/22 22-02-2022 [CREATIVE ~ EDGE
IMENS WEAR PVT|
ILTD. Vs ASHOK|

ISHAH
713/24 1911-2024  [SACHIIN
IMANGAAL Vs
IGARVIT AGARWAL
177/23 03-08-2021 [ZAKIR HUSSAIN Vg

[THE NEW INDIA|
IASSURANCE  CO,|
ILTD.

909/22 30-11-2022 M/ S RATHI|
[ENTERPRISES V|
[M/S SURESH PIPES|
[PVT LTD

29/23 16-01-2023 [PHOOL KUMAR Vs
ISHRI RAM|
IGENERAL
INSURANCE
ICOMPANY
ILIMITED

[752/22 [20-09-2022 JAGRITI PLASTICS
LTD. Vs AARA
[PACKAGING PVT|
[LTD

799/22 12-10-2022 ARUN

IAGGARWALA Vs
ISUMMEREX HOME]|
IAPPLIANCES INDIA|
[PVT LTD

902/22 24-11-2022 [MANYA
INTERNATIONAL
IAND ANR Vs CHEM|
[PHARM
INDUSTRIES INDIA|
[PVT LTD. AND|
IANR.

207/21 17/03/21 [PRITAM  KUMAR)
IMITTAL AND ORS.|
Vs SAURABH]
[TANWAR AND ANR

779/22 01-10-2022 [DHEERAJ
IGIDWANI Vs M/S|
[HALDIRAM
[BHUJTAWALA INC

543/21 16-10-2021 |[M/S AUTO
[LOGISTICS INDIA|
[Vs THE NEW INDIA|
IASSURANCE  CO,|
ILTD.

326/23 28-04-2023 M/S COOL HUB|
[LOGISTICS Vs M/S|
[TCT EXPRESS|
ILIMITED




DISTRICT COURT CASETYPE CASENO. DATE OFP: ONER NAMEDATE OF CASE MANAGEMENT HEARING

L ROOM REGI RESPONDENT
45 [SH. JAGDISH KUMAR,NORTH INIL
IDISTRICT JUDGE,|
ICOMMERCIAL COURT
46|SH. RAKESH KUMAR-IL[NORTH INIL
IDISTRICT JUDGH
(COMMERCIAL)
47 |SH. RAJ KUMAR, DISTRICTISOUTH 603 (COMMERCIA|CS COMM.[22.09.2025 |AYON ALLOYS PVT03.01.20[18.01.2026 18.01.2026 NIL NIL INIL INIL
WUDGE (COMMERCIALWEST IL SUIT 515/2025 ILTD VS SAMNEE?26
ICOURT-01 IAUTO PVT LTD.
1603 (COMMERCIA|CS COMM.f10.10.2025 [R.K. CONTAINER08.01.20[22.01.2026 22.01.2026 [NIL INIL INIL INIL
L SUIT 538/2025 ILINE PVT LTD VSP26
[PROFESSIONAL
ICARGO MOVERS
1603 ICOMMERCIA|CS COMM.03.09.2025 |STATE BANK O0OF09.01.20/09.02.2026 109.02.2026[NIL INIL INIL INIL
L SUIT k76/2025 [INDIA VS26
IMRINALINY SINGH
603 (COMMERCIA|CS COMM.13.05.2025 [PUNJAB NATIONAL]20.01.20(18.02.2026 18.02.2026 NIL INIL INIL INIL
IL SUIT 235/2025 BANK VS MOHD26
ISHARIK
603 ICOMMERCIA|CS COMM.05.08.2025 [M/S BABAJI|20.01.20[19.02.2026 19.02.2026 NIL INIL INIL INIL
IL SUIT 424/2025 UDYOG PVT LTD VSj26
M/S MANJARI|
IAGOR INDUSTRIES
1603 ICOMMERCIA|CS COMM.04.11.2025 |[CANARA BANK VS§20.01.20[21.02.2026 21.02.2026 [NIL INIL INIL INIL
L SUIT 606/2025 RAKESH  KUMAR?26
IMAURYA
1603 ICOMMERCIA|CS COMM.16.09.2025 [HK ENTERPRISES21.01.20 [17.02.2026 17.02.2026 [NIL INIL INIL INIL
L I504/2025 [VS FRVELION OILS]26
EXECUTION IAND INDIA PVT
[ILTD
603 (COMMERCIA|CS COMM.17.09.2025 [BTC TRADERS PVT24.01.20(09.02.2026 09.02.2026NIL INTL [NIL [INIL
L I512/2025 [LTD VSi26
EXECUTION [KAMLADITYA
ICONSTRUCTION
[PVT LTD
603 ICOMMERCIA|CS COMM.30.10.2025 [BANK OF BARODA[]27.01.20 [12.02.2026 12.02.2026 NIL INIL INIL INIL
L 570/2025 S NITIN KUMAR26
[EXECUTION [PHALSWAL
603 ICOMMERCIA|CS COMM.£20.05.2025 [BANK OF BARODA|28.01.20(13.02.2026 13.02.2026 [NIL INTL INIL INIL
L 250/2025 [VS KRITIKA VATS |26
[EXECUTION
48|SH. BALWANT RAI BANSAL,| 613 (Commercial [CS 5751 IREKHA VS RAJESH [14-01- [PE - 16/02/26 &..
[DISTRICT JDUGE, ISuit (COMM)/18 2026 18/02/26
ICOMMERCIAL COURT-02 l0/2025 DE — 23/02/26 &
24/02/26
IF.A— 06/03/26
613 (Commercial [Counter 10-07-2025 [RAJESH VS REKHA |14-01-
ISuit claim/26/25 2026




DISTRICT COURT CASETYPE CASENO. DATE OFP: ONER NAMEDATE OF CASE MANAGEMENT HEARING

ROOM REGISTRAT VS RESPONDENT
613 ICommercial |CS l10-01-2025 (JAI PRAKASH[6-01- [PE - 17/02/26 &
ISuit (COMM)/17/ ISHARMA 2026 18/02/26
2025 S DE — 25/02/26 &
[VIPIN SHIARMA & 27/02/26
IANR. [F.A—09/03/26
613 (Commercial [CS 21-05-2025 [M/S RIVAAN31-01- [PE — 06/03/26 &
ISuit (COMM)/25 [ENTERPRISES 2026 09/03/26
I5/2025 S IDE - 16/03/26 &
M/S SUKHMAN| 17/03/26
IWELLNESS [F.A — 25/03/26
49 |[SH. GAUTAM MANAN, 614 (Commercial [CS(COMM) [21.10.2024 [MUKESH  GUPTA/05.01.20(PE- 03.02.2026 DE-NIL INIL [NIL INTL INTL
IDISTRICT JUDGE,| ISuit 526/2024 [VS SHREE BALAJI |26 10.02.2026
ICOMMERCIAL COURT-03
614 ICommercial |CS(COMM) [17.03.2025 [MASCOT HEALTH/05.01.20(PE-13.02.2026 DE-NIL INIL INIL INIL INIL
ISuit 130/2025 ISERIES VSj26 18.02.2026
JUBILITION BIO
614 ICommercial [CS(COMM) [19.10.2023 [ARVIND GHAI VS07.01.20 PE-10.02.2026 DE-NIL INIL INIL INIL INIL
ISuit 186/2025 [VIJAY PAL SINGH |26 21.02.2026
614 (Commercial [CS(COMM) [04-09-2024 RENECARE 09.01.20[PE-16.02.2026 DE-NIL INTL [NTL INTL INTL
ISuit K42/2024 ICENTRE FOR26 124.02.2026
KIDNEY VS MICRO|
IMOLE HEALTH
614 (Commercial |CS(COMM) [03.01.2025 [MANISH GOEL VS09.01.20PE- 18.02.2026 DE-NIL [NIL INIL [NIL [NIL
ISuit I5/2025 IRINKU KAUSHIK |26 26.02.2026
614 ICommercial |[CS(COMM) [04.04.2025 [NEELKANTH 09.01.20(PE- 24.02.2026 DE-NIL INIL INIL INIL INIL
ISuit 177/2025 ICONSTRUCTION VSj26 02.03.2026
[BHUMIYA
ICONSTRUCTIONS
[PVT LTD
614 ICommercial [CS(COMM) [18.09.2025 [KARNATAKA BANK[22.01.20|PE-28.02.2026 INIL INIL INIL INIL INIL
Suit 511/2025 [VS SAJJAN SINGH |26
614 (Commercial [CS(COMM) [20.09.2025 [UCO BANK  VS23.01.20(PE-20.02.2026 DE-NIL INIL [NIL INIL INIL
Suit I513/2025 [RAVINDER 26 13.03.2026
ICHAWLA
50 [SH. RAKESH PANDIT,SOUTH 509 ICS(COMM) [314/2025 04.06.2025 [Nitin Raj Gupta Vs/07.01.20 [12.02.2026 12.02.2026 | L L L
IDISTRICT JUDGE,WEST IM/s Mode Retaill26
ICOMMERCIAL COURT-04 ISales and Marketing|
[Pvt. Ltd.
509 ICS(COMM) |434/2025  [11.08.2025 [Devsons Timbers Vs§12.01.20 [16.02.2026 16.02.2026 | L L L
Delco Infrastructure26
IProjects Ltd.
509 I(CS(COMM) |463/25 0.08.2025 Bank of Baroda vs29.01.20[26.02.2026 26.02.2026| L L L
Meenakshi 26
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